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MINISTRY OF EXTERNAL AFFAIRS

NOTIFICATION

New Delhi, the 10th Inly, 1993

G. S. R. 5O31E).— In exercise of the powers conferred by section 24, read with section 5 of the Passport Act, 1967 (15 of 1967), «ie
Central Government hereby make the following rules further to amend the Passport Rules, 1980, namely:

(1) These rules may be called the Passport (Amendment) Rules* 1993.

(2) They shall come into force with effect from 10 July, 1993

2. For Schedule IV to the Passport Rules, 1980, the following shall be substituted, namely:-

SCHEDULE IV

(See rule 8)

SCHEDULE OF FEES PAYABLE IN RESPECT OF APPLICATIONS FOR PASSPORT AND TRAVBL
DOCUMENTS

SI.
No

1

Particulars of application
* —

2

NEW PASSPORTS

1.

2.

3,

Ordinary passport with a maximum validity of ten years (no extra fee will be charged for rene-
wals up to ten years if initial validity is less)

India-Bangladesh Passport with a maximum initial validity of three years (no extra foe will be
charged for renewals upto three years if the initial validity is less)

India-Sri Lanka Passport with a maximum initial validity of four years (no extra fees will be
charged for renewals upto four years life if initial validity is less).

SPECIAL TRAVEL DOCUMENTS-

4.

5.

6.

Emergency Certificate

Certificate of identity with a maximum initial validity of six years.

Additional passport for any country under the proviso to rule 13 upto initial validity of one
year (no extra fee will be charged for renewals upto ten years).

RENEWAL OF TRAVEL DOCUMENTS—

7,

8.

9.

Renewal of ordinary passport with an initial validity of five years for 3 maximum validity of
ten years (the renewal fee will be charged in one lump sum once only even though period of
validity may be less than five years depending upon discretion of Passport Issuing Authority
or according to instructions from Government authorities).

Renewal of India-Bangladesh Passport with a maximum validity of three years after initial
validity of three years (the renewal fee will be charged in one lump sum once only, even though
period of validity may be less than three years, depending upon discretion of Passport Issuing
Authority or according to instructions from Government authorities).

-Renewal of India-Sri Lanka passport with a maximum validity of four years after initial vali-
dity of four years (the renewal fee will be charged in one lump sum once only, even though
period of validity may be less than four years depending upon discretion of Passport Issuing
Authority or according to instructions from Government authorities).

INDIA

3

Rs. 300

R». 200

Rs. 200

- —

Rs. 100

Rs. 300

Rs. 200

Rs. 100

Rs. 100

Scale of fees

ABROAD

4

Rs. 750

Rs. 500

Rs. 500

Rs. 100

Rs. 250

Rs. 750

Rs. 500

Rs.256

Rs.256
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10. Renewal of Emergency Certificate (two renewals for three months at a time); -

1JL Renewal -of Cetfificatb erf ideriHty (per yese* or f«rt thereof upto two years)

lT(a) Renewal of additional passport after five years (the renewal fee will be charged in one lump
sum only).

MISCELLANEOUS SERVICES—

t2. Additional endorsement or other miscellaneous service ©a ©wSaarypasspoft («wt being a mis-
cellaneous service referred to in entry fourteen of this Schedule).

*3. Adding supplementary pages when all the pages in an existtnf ©sdpEsry passport are used up.

H . Any miscerteneous service requiriagissue'of a fresh passport fibokkt.

15.' Additional endorsement©! miscellaneous service on an Emergency Certificate.

16. Additional endorsement or miscellaneous service on a Certificate of Identity.

17., Miscellaneous Service on an India-Bangladesh Passport.

18. Issue of additional pages when all the pages in an existing India-Bangladesh passport are used
up.

19. Miscellaneous service on an Indit-Sri Larrka Passport, -

20. Issue of additional pages when aft pages te atresfsting^Indta'Sri Lanka Passport are usedup.

3

RsiSt)

Rs. 209

Rs. 100

Rs. 100

RS;^J

Rs. ioo

Rs. 100

Rs. 100

Rf. 100

Rs. 100

4

Rs. 200
per renewal

Rs. 125

Rs.-SOO

Rs. 250

Rs. 250

Rs". 750

Rs. 200

Rs. 250

Rs. 250
(in Bangladesh)

Rs. 250
(in Sri Laaka

Rs.250

Rs. 250

DUPLICATE PASSPORTS AND OTHER DOCUMENTS IN LIEU OF LOST OR DAMAGED DOCUMENTS—

21. Issue of d iplicate passport in Hue of the ordinary passport on the ground "that it has been
lost, stolen, damaged, destroyed or for any other such reasons.

22. Renewal of duplicate passport for noimal validity.

23. Issue of duplicate Emergency Certificate in lieu of the Emergency Certificate on the ground
that jt has been lost, damaged or destroyed, or foi any other such reasons.

-\
24. Issueof duplicate Certffieate of Identity in lieu of the Certificate ofjdeatiiy on ibsSMSWid

that it has been lost, stolen, damaged or destroyed, or for any other such reason.

25. Issue of duplicate passport in lieu of the India-Bangladesh Passport on tfa$ ground that it has
been lost, stolen, damaged or destroyed dr for any other such reason.

26. Renewal of duplicate India-Bangladesh Passport for normal validity.

27. Issue of duplicate passport in lieu of the India^Sri Lanka Passport on the ground that it has
been lost, stolen, damaged or .destroyed.

28. Renewal of duplicate India-Sri Lanka Passport for normal validity.

Rs. 2500

Rs. 200

—

Rs. 300

Rs.500

Rs.200

Rs.50@f

Its. 289

Rs. €250

Rs.500

Rs. 500

Rs. 750

Rs. 125©
(in Bangladesh)

Rs". 500

Rs. 1250
(In Sri Laafca)

Rs.5W
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Note:

(1) Principal rules published vide Notification No. GSR (E) dated December 11,1980, (1980 external) Part 2, Section 3, sub-sectios
(i). Subsequently amended by>

1. Notification No. GSR 50 (E) dated February 7,1981.

2. Notification No. GSR 469 (E) dated June 24,1982.

3. Notification No. GSR 325 (E) dated April 12,1983.

4. Notification No. GSR 494 (E) dated June 16,1983.

5. Notification No. GSR 345 (E) dated March 29,1985.

6. Notification NovGSR 860 (E) dated November 1,1985.

7. Notification No. GSR 1155 (E) dated November 21,1988.

8. Notification No. GSR 100 (E) dated March 4,1991.
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